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(c) the number of monuments State-
wise proposed to be taken over by the
Department during the next two years 7

THE MINISTER OF STATE OF
THE MINISTRIES OF EDUCATION
AND CULTURE AND SOCIAL
WELFARE (SHRIMATI SHEILA
KAUL) : (a) As per entries in the
notification the number of centrally
protected monuments/sites including
Mosques, Temples, Churches, etc. under
the Archacological Survey of India as
on 29.2.1984 is 3510, A list thercof
giving names of monuments/sites State/
Union Territory-wise is available in the
Parliament Library.

(b) Budgeting for conservation of
monuments/sites is done Circle-wise and
not State-wise.

(c) The protection of monuments/
sites is a continuous process. As and
when monuments/sites are brought to the
notice of the Survey, these are examined
and if found worthy of central protection,
declared to be of national importance
under the Ancient Monuments and
Archaeological Sites and Remains Act,
1958, after duly following the procedural
formalities and giving all the relevant
details,

Hiring of DLY Cars for Conference of
NAM,CHOGM

7513. SHRI P. K. KODIYAN:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether it is a fact that DLY
Cars were engaged from a private firm
during NAM/CHOGM for periods
extending from 6 months to 1} years ;

(b) if so, the pame of the firm,
number of DLY Cars hired, daily rate
paid and total amount by way of
hire charge ; and

(¢) whether it would not have been
more beneficial to the Government had
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the Ministry gone in for the purchase of
new vehicles instead to paying lakhs of
rupees for hiring private cars for such a
long period ?

THE MINISTER OF STATE IN
THE MINISTRY OF EXERNAL
AFFAIRS (SHRI A. A. RAHIM) : (a)
and (b) No, Sir. The cars required for
NAM/CHOGM were mainly hired from
Indian Tourism Development Corpora-
tion, a public sector undertaking. Out
of total transport charges amounting to
Rs. 70.53 lakhs paid during the NAM,
payments to the tune of Rs. 59.10 lakhs
werc made to ITDC and the balance
Rs, 11,43 lakhs was shared amongst 32
private transporters who were engaged
on ITDC rates. Likewise, out of the
total amount of Rs. 47.14 lakhs paid
during the CHOGM, Rs. 32.04 lakbs
were paid to ITDC and the balance
Rs. 15.10 lakhs were shared amorgst
13 private transporters.

(c) Since the bulk of the transport
requirement for both the Conferences
was to be met by the ITDC, Ministry
of Tourism had purchased 300
Ambassador Cars for this purpose.

Purchase of Equipment of CHOGM
Secretariat

7514, SHRI P. K, KODIYAN :
Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether it is a fact that the
CHOGM Secretariat was having only
onc agency for buying and inspecting
the enormous amount of equipment
which was purchased at a huge cost *
and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN.
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI A. A. RAHIM) : (a)
and (b) No, Sir. In respcet of equipe
ment which was procured from abroad
no indigenous inspection as such wag
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involved since the equipment was
supplied under guarantee/warranty
clause and with the test certificate from
the works of the foreign principals
against all manufacturing defects, In
regard to the indegenous purchases,
. however, the equipment had been
.inspected cither by DGS&D Inspectorate
or by the qualified Examiners of Stores
_belonging to the DGS&D Inspectorate
attached with the Ministry of External
Affairs.
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